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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION No. 26/2023 (WZ)
Vanashakti and Anr ... Applicant

Vis
ne Municipal Corporation & Ors ... Respondent

AFFIDAVIT IN REPLY ON BEHALF
OF RESPONDENT NO.1

I, Dr.Rani Ramrao Shinde , the Health Officer of the Respondent No.1,
Thane Municipal Corporation, do hereby state on solemn affirmation as

under,

1. I say that I am working as Health Officer with the Respondent
No.l and am aware of the facts and circumstances of the present
case and hence I am able to depose the same on oath. I say that, I
am filling this affidavit in compliance to order dated 3/10/2024
passed by this Hon’ble Tribunal. 1 am filling this affidavit
regarding the actions taken by the Respondent No.1 concerning the
old dump sites in Diva and Bhandarli, within the limits of the

Respondent No.1.

2. I say that company named M/s. Mars Planning & Engineering
Services Pvt. Ltd. submitted a detailed project report to manage the
8.30 lakh metric tons of legacy Waste. The said report was
accepted by the Commissioner on 8" May 2024. The Maharashtra
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Jeevan Pradhikaran granted technical approval for the report on
19" June 2024.0n 26" June 2024the Commissioner based on the
said technical approval approved a tender for an amount of

¥78,98,67,800. On 1% July 2024, the administrative approval was

received.

.1 say that, the tender was available online on

www.mahatender.gov.in webside from 2™ July 2024 till 2" August

2024 but due to queries raised in the pre-bid meeting, the tender
was extended till 14™ August 2024. In this process only one bidder
out of four bidders were qualified, so again tender was issued
which was available from 13" September 2024 till 8" October
2024, due to insufficient response it was extended till 15" October
2024. I say that, a presentation was held for three qualified bidders
on 3™ December 2024.

. I say that, on 11" April 2025, the financial bid was opened, and the

M/s. Saurashtra Enviro Projects Pvt. Ltd. (lowest bidder) was
selected. On 9" May 2025 a Letter of Intent was issued to M/s.
Saurashtra Enviro Projects Pvt. Ltd.

. 1 say and submit that, the Bio-mining work is expected to start

from 15" September 2025.The work is anticipated to be completed
within the next 15 months, excluding a four-month monsoon

period.

. I say that leachate wells have been constructed at the Diva and

Bhandarli dump sites to collect leachate. The collected leachate is

transported to the Thane Municipal Corporation's STP plot situated
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at Kausa for processing. The tender conditions state that the

contractor is fully responsible for processing the leachate generated

during the bio-mining process.

. I say that, the Respondent No.5 vide its affidavit dated 29™ April
2024 submitted that for Respondent No.l total amount of EDC
comes to Rs.900 lakhs. I say that the EDC calculated is not
admitted by the present Respondent. The same is arbitrary and -
‘;‘- against the provisions of law. The said EDC was calculated without
issuance of any notice or affording any opportunity of hearing to
the Respondent No.1. The said EDC is contrary to the situation on
ground. The Respondent No.5 has failed to justify the
environmental destruction or damage caused to the environment

and merely proceeded on the statements/surmises of the Applicént.

. A hearing was scheduled by the Respondent No.5 on 13.06.2025.
Pursuant to the order of Hon’ble High Court, a demolition drive of
illegal construction was undertaken, due to which the Deputy
Commissioner of the Solid Waste Management Department was
unable to attend the hearing. A communication was also issued on
30.07.2025. However, as of today, no intimation has been received
by the local office from Respondent No.5 regarding the revised
date of hearing concerning the said penalty. Copy of the
communication dated 30.07.2025 is annexed and marked as

ANNEXURE-R-1.

. In the present matter, the management and scientific remediation of

approximately 8.30 lakh metric tons of legacy solid waste, situated
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at the old firing range located in Mauje Diva and Bhandarli, is
estimated to incur a total cost of %72.00 crore. Furthermore,
Respondent No.l proposes to develop a Biodiversity Park on the
said site upon completion of the waste remediation process. In
view of the above, a representation has been submitted to the
Respondent No.5, seeking rescheduling of the hearing for
consideration of waiver of the penalty imposed under the
Environmental Damage Compensation (EDC) mechanism. Copy of

the representation is annexed and marked as ANNEXURE-R-2.

I say that what is stated herein above is true and correct to the best of my

knowledge, information and belief.

4
Solemnly affirmed at Thane on this 3: day of September 2025.

eponent
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30/07/2025, 12:31 thanecity.gov.in Mail - Submission R@i@t 41:50n as per the Hon'ble NGT order in the matter of OA No. 26/2023.

g l e DMC SWM <dmcswm@thanecity.gov.in>

; Submission of Environment Compensation as per the Hon'ble NGT order in the
matter of OA No. 26/2023.

DMC SWM <dmcswm@thanecity.gov.in> Wed, Jul 30, 2025 at 12:31 PM
To: RO Thane <rothane@mpcb.gov.in>

Cc: Health Officer SWM <hoswm@thanecity.gov.in>, AMC SWM <amcswm@thanecity.gov.in>, Engineer Solid Waste
Mnagement <engineerswm@thanecity.gov.in>, SWM DYOS <dyosswmhg@thanecity.gov.in>, Deputy CSI
<dycsiswmhg@thanecity.gov.in>, "Bilsore, Bharat" <bharatbilsore@kpmg.com>, "Deore, Radhika"
<radhikadeore@kpmg.com>

To,
Regional Officer, Thane
Maharashtra Pollution Control Board

Respected Sir,

Please find the Letter enclosed herewith for your information & reference.

i

Thanks & Regards, P

// } i -\ F a ‘\\ ¥

" NI -t I\

(Manish Joshi) Ay S\

Dy.Municipal Commissioner, /Y \\\

Solid Waste Management il [sHiTALS. N ""';”.‘1 4 1\

Thane Municipal Corporation,Thane { * | Distt.Thar e (M350 ‘
W o\ Regd.No.2 27334/ i
|\ L34\ Explry Date f

- Forwarded message ----—---- \‘ £\ 10/12/2028 /4

From: DMC SWM <dmcswm@thanecity.gov.in> ".‘{;*-f PSS

Date: Thu, Jul 3, 2025 at 4:50 PM DNET Y pm B

Subject: Re Submission of Environment Compensation as per the Hon'ble NGT order in the matter of OA No. 26/2023.
To: RO Thane <rothane@mpcb.gov.in>

Cc: Health Officer SWM <hoswm@thanecity.gov.in>, Engineer Solid Waste Mnagement
<engineerswm@thanecity.gov.in>, panjab kawale <panjabkawale@gmail.com>, Bilsore, Bharat
<bharatbilsore@kpmg.com>, Deore, Radhika <radhikadeore@kpmg.com>

To,
Regional Officer, Thane
Maharashtra Pollution Control Board

Respected Sir,

Please find the Letter enclosed herewith for your information & reference.

Thanks & Regards,

(Manish Joshi)

Dy.Municipal Commissioner,

Solid Waste Management

Thane Municipal Corporation,Thane

On Wed, Jul 2, 2025 at 7:16 PM RO Thane <rothane@mpcb.gov.in> wrote:
Sir,

https://mail.google.com/mail/u/0/?ik=69925964 3c&view=pt&search=all&permmsgid=msg-a:r8583650367654282131&dsqt=1&simpl=msg-a:r85836503... 12




30/07/2025, 12:31 thanecity.gov.in Mail - Submission lf Em'e éo]’ulﬁon as per the Hon'ble NGT order in the matter of OA No. 26/2023.

Please find attached herewith letter regarding submission of Environment Compensation as per the
Hon'ble NGT order in the matter of OA No. 26/2023.

- Regards,

Kiran Hasabnis,

Regional Officer, Thane

Maharashtra Pollution ntrol Board, Thane.

% "SAVE PAPER"-THINK BEFORE YOU PRINT! S
| POWER BEHIND ENVIRONMENT...M.P.C.B. »

@ 30.7.2025 Letter to Regional Officer, Thane (MPCB).pdf
2735K

https://mail.google.com/mail/u/0/?ik=69925964 3c&view=pt&search=all&permmsgid=msg-a:r858365036 7654282 131&dsqt=18&simpl=msg-a:r85836503.... 212
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MAHARASHTRIFage41ON coONTROL BOARD

Tel : 25802272 Regional Office, Thane

Fax : 25805398

5™ Floor, Office Complex Bidg.,

Website: http://mpcb.gov.in Near Mulund Check Naka,

; ' E-mail Id: rothane@mpchb.gov.in “ﬁ Wagle Estate, Thane-400 604.
No. MPCB/ROT/ 92 | , : Date:- 02/07/2025
To,
Deputy Municipal Commissioner (SWM), RUA DRy
Thane Municipal Corporation, t‘\\% LI,;,I,YE,EE =
Erviearment ot iy

Panchpakhadi, Thane (W).

Your Service is Our Duty

Sub: - Corrigendum for deposition of Environment Compensation...

Ref: 1) Hon'ble NGT Order dated 07.08.2023.
2) This office letter no. MPCB/ROT/188, dtd. 25.04.2024.
3) Hon'ble NGT Order dated 03.10.2024.

Vanashakti & Anr. has filed an Original Application bearing No. 26/2023
(WZ) before the Hon'ble NGT against the illegal MSW dumping at Diva dumping
ground.

In the aforesaid matter, the Hon'ble NGT vide order dated 16.02.2024 &
Z= w5, based on non compliance period, you were directed vide letter ref. at Sr. no. 2,
.deposit an amount of Rs. 900/-Lakh (Rupees Nine Hundred lakh only) for
1od up to 30.04.2024 towards the damage already caused to the environment
‘@covery of environment compensation as per 'Polluter's Pay Principle' to
I ithe Maharashtra Pollution Control Board within a period of 15 days from the
[ Vistt. Thang {M.S,ﬂhtﬂ_v of receipt of the letter, however till date you have not deposited the
9.N0.27334/24 @ virgnment compensation.
ExplryDare  /x3~);

0/12/2025 // \ ‘“;;-':' Vide this office letter dtd. 06.06.2025, you were instructed to deposit Rs.

Vide this office letter dtd. 25.04.2024, you are instructed to deposit Rs.
900 Lakh as a EDC, however you have failed to deposit the same. Also, as per
NGT Order dtd. 03.10.2024, this office has calculated EDC from period
01.05.2024 to 30.04.2025 which is 120 Lakh, hence total cumulative EDC till
period 30.04.2025 is Rs. 10.20 Crs.

This office had given opportunity of personal hearing on 13.06.2025 to
submit your say about the Environment Compensation, however your
representative has not attended the personal hearing.

In view of above, you are directed to deposit total amount of EC ie. Rs.
10.20 Crs (Rs. Ten Crore and twenty Lakh only) till period of 30.04.2025.

This is issued with the approval of the competent authorities of the Board.

(Kiran N. Hasabnis)
Regional Officer, Thane
Copy submitted to :-
1. Assistant Secretary (Technical), MPCB, Mumbai- for information.
2. Law Officer, MPCB, Mumbai- for information.
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7/3/25, 4:51 PM thanecity.gov.in Mail - Submission P@@C42@1 as per the Hon'ble NGT order in the matter of OA No. 26/2023. 4
9 P
| ¥ DMC SWM <dmcswm@thanecity.gov.in>

Submission of Environment Compensation as per the Hon'ble NGT order in the
matter of OA No. 26/2023.

DMC SWM <dmcswm@thanecity.gov.in> Thu, Jul 3, 2025 at 4:50 PM
To: RO Thane <rothane@mpcb.gov.in>

Cc: Health Officer SWM <hoswm@thanecity.gov.in>, Engineer Solid Waste Mnagement
<engineerswm@thanecity.gov.in>, panjab kawale <panjabkawale@gmail.com>, "Bilsore, Bharat"
<bharatbilsore@kpmg.com>, "Deore, Radhika" <radhikadeore@kpmg.com>

To,

Regional Officer, Thane
Maharashtra Pollution Control Board
Respected Sir,

Please find the Letter enclosed herewith for your information & reference.

Thanks & Regards, .k @
(Manish Joshi) /N,
Dy.Municipal Commissioner, / /o
Solid Waste Management ? f :') AN |
Thane Municipal Corporation,Thane i [ i #
{ =y Re
'l‘ LS A
On Wed, Jul 2, 2025 at 7:16 PM RO Thane <rothane@mpcb.gov.in> wrote: \: ‘:,%;\ g “ / /
Sir} ‘:\._\J!"" . »1 (_ '4_,.—:

Please find attached herewith letter regarding submission of Environment Com[:fénsat‘i‘cm?é_s b.er--’tﬂe
Hon'ble NGT order in the matter of OA No. 26/2023.

'Regards,

Kiran Hasabnis,

Regional Officer, Than

'Maharashtra Pollution Control Board, Thane.

& "SAVE PAPER"-THINK BEFORE YOU PRINT!
POWER BEHIND ENVIRONMENT...M.P.C.B.

@ 3.7.2025 Letter to Regional Officer, Thane (MPCB).pdf
4905K
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